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. and Stomach Troubles among
Residents of Ravidas Nagar

‘683 Shri Naval Prabhakar:
Shri P. L, Barupal:
Shri N. R. Laskar:
Shri Balakrishnan:
Shri Elayaperumal:

Will the Minister of Health and
Family Planning be pleased to state:

(a) whether it is a fact that the
people living in Shri Guru Ravidass
Nagar (Amrif Kaupuri Prasad
Nagar), Delhi are very much affected
by T.B. and stomach troubles due to
spreading of stone powder dust by
the stone crusher Mill which is in
the heart of the locality;

(b) whether two children of M.E.
Primary School which is very close
to the above Mill dieq due to stomach
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troubles created by the ‘stone pow-
der dust;

(c) whether this matter has been
brought to the motice of Govern-
ment by the people of thp locally, and

" (d) if so, the action taken to shift
the Mills from the place?

The Minister of Health and Family
Planning (Dr. Sushila Nayar): (a)
and (b). No survey has been carried
out to find out the cause or exact
incidence of T.B. in this area.

The number of cases registered in
the T.B. Clinic for treatment are as
follows:—

40 cases
106 cases

(1) Amrit Kaur Purj
(2) Prasad Nagar

No death due to stomach trouble
created by stone powder dust has
been registered in the ‘Births and
Deaths Registration Office’ of the

area.

(c) No representations about this
matter appear to have been made by
the people of the locality either to
the Delhi Municipal Corporation
authorities or to Government.

(d) As it is an unlicensed and un-
authorised stone crushing mill ip a
non-conforming  area, prosecution
against the owner of the mill has been
launched. The proprietor of the Mill
has however brought an injunction
order from the Civil Court,

Team to USSR to study Insurance of
Plant and Machinery
*684. Shri Sidheshwar Prasad:
Shri Bhagwat Jha Azad:
Shri M. L. Dwivedi:
Shri S. C. Samanta:
Shri Subodh Hansda:

Will the Minister of Finance be
pleased to state:

(a) whether it iz a fact that an
{Indian team +went recently to
U.SSR. to explore the possibilities
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of cooperation on wider scale in the
field of insurance of plant and
machinery;

(b) if so, the proposals discussed
and the decision, if any, arrived at;
and

(c) how they are going to be im-
plemented?

The Deputy Minister in the Minis-
try of Finance (Shri L. N. Mishra):

(a) An Indian Team, with Chair-
man, LIC, as Leader went to the
U.S.SR. to discuss fresh arrange-
ments for insuring equipments and
materials shipped from that country
for the Soviet-aided projects in this
country;

(b) and (c¢). A Scheme of integrat-
ed insurance cover for equipment
and materials shipped to India under
Inter-Governmental Agreements is
still under consideration. A final
agreement on the scheme is expected
to be reached after the visit of a
Russian Team to this counfry.

Beggary

*685. Shri H. C. Linga Reddy:
Shri P. R. Chakraverti:
Shri Hem Raj:
Shri S. Kandappan:

Will the Minister of Planning and
Social Welfare be pleased to refer
to the reply given to Starred Ques-
tion No. 213 on the 25th February,
1966 and state:

(a) the extent to which employ-
ment has been found for beggars in
the country;

(b) whether any survey has been
made to find out the extent of beg-
gary in the country;

(c) whether any steps are devised
under any schemes for the total abo-
lition of beggary in the country with-
in any specified period; and
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(d) if so, the details thereof?

The Deputy Minister in the De-
partment of Social Welfare (Shrimati
Chandrasekhar): (a) No special ar-
rangements as such have been made
for finding employment for beggars.

(b) No survey beyond that requir-
ed for the census has been under-
taken so far.

(c¢) and (d). At the present stage
of socio-economic development in
the country, it is difficult to fix any
time schedule for total eradication of
deep rooted ang extensive social evils
like beggary. The first aim of Gov-
ernment policy is to root out beggary
from selected centres e.g. places ef
pilgrimage, tourist centres and big
cities. An indication of the methods
proposed to be adopted will be avail-
able as soon as the fourth plan
schemes are finalised.

Study Team to Study Working ef
Customs Department

*686. Shri Yashpal Singh:
Shri D. D. Puri:

Will the Minister of Finamce be
pleased to state:

(a) wheter a study team to exa-
mine the working of the Customs
Department has been set up;

(b) if so, the personnel and its
terms of reference; and

(c) when the report is likely to be
submitted?

The Minister of State in the Minis-
try of Finance (Shri B. R. Bhagat):
(a) Yes, Sir.

(b) A copy of the Government's
order setting up the Study Team,
which gives its personnel and terms
of reference is laid on the Table of
the House. [Placed in Library. See
No. LT-6910/66].





